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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The barren
lands like mountains, deserts, etec.
cannot be economically brought under
cullivation, Reclamation of cultur-
able wasle land including old fallows
is being organised by the State Gov-
ernments and there is no need for
creating a special authority for re-
claiming such lands at the Centre.

(b) Yes, Sir.
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SHRI VASANT SATHE: What is the
total acreage of lang that would he
available in the Chambal ravines as
well as other areas? 1Is there any pro-
posal that an authority like the World
Bank or the U.N. Development Fund
should come forward fo help in a large
programme of reclamation of this

land, and what is the Government's
attitude thereto?

SHRI SURJIT SINGH BARNALA:
So far as the first part of the question
ig concerned, it does not arise from
the main question. That does not
relate to Madhya Pradesh, otherwise 1
would have given the acreage. Re-
garding the second part, if a particular
scheme iz posed, we can surely take
the assistance of monetary agencies
like the World Bank.
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large enough to cover Madhya Pra-
desh, but probably you require notice.

SHRI VASANT SATHE: The ques~
tion 18 about a special authority for
convermon of barren land into culti-
vable land. We must have an idea of
the acreage of the land I have asked
only about that.

SHR] SURJIT SINGH BARLANA: 1
can give he acreage for the whole
country Barren land—23456 million
hectares, culturable waste land 1686
million hectares
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Local Printing by Ministries/Depart-
menis

668. SHRI MOHAN LAL PIPIL:
Will the Minmister of WORKS AND
HOUSING AND SUPPLY AND REHA.
BILITATION be pleased to lay a state-
ment showing:

(a) the total amount spent by the
different  Ministries/Departments on
local printing during the years 1978,
1976 and 1977; and

(b) the stops taken for reducing
this expenditure in the coming years
by Government?
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MR SPEAKER: 19 days notice was
given to you
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